CENTRAL ADMINISTRATIVE TRIBUNAL ALIAHABAD.

REGISTRATION (OA) NO. 336/87

Pradeep Kumar Nigem _ «... applicant.
Versus I

Chairman, Central Board of Direct
Taxes,New Delhi/another ... Respondend
 CONNEGTED WITH

1.REGISTRATION(OA) NO. 335/87

K.M,Srivastave . Jo... applicant.
Versus

Chairman, Central Board of Direct

Texes,New Delhi/another ++.. Respondents.
AND

2,REGISTRATION (OA) NO.365 /87
Km. Sumeeta Srivastava s applicent.
Versus

Chairman, Central Board of Direct
Taxes, New Delhi/another. " ++. Respondents

e

| Hon'ble L.S.Misra,A.M,
Hon'ble G.S.Sharma,JM.

(Delivered by Hon'ble DSMisra)

For orders see our judgment passed in CA no,
335/87 ( K.M.Srivastava Vs, Chairman,Central Board

of Direct Taxes,New Delhi andanother).
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